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recommendations of the Fourteenth Finance Commission (FFC), increased flexi-funds
are available to the State Government which would enable them to provide requisite
resources for projects for mitigating the problems arising out of natural calamities,

such as cyclone ‘Phailin® and floods.
Special package for Chhattisgarh

+1326. DR. BHUSHAN LAIL JANGDE: Will the Mimster of PLANNING be
pleased to state:

(a) whether the Central Government is contemplating to provide the facility
of special package to Chhattisgarh on the lines of Uttarakhand as this State is a
SC/ST majority area and affected by naxalism; and

(b) whether it is a fact that Chhattisgarh is situated far away from ports whereas
there 1s an abundance of natural resources in the State and there is a lot of potential
for heavy and small industries and a special package will cause an increase in

employment?

THE MINISTER OF STATE OF THE MINISTRY OF PLANNING (RAO
INDERIIT SINGH): (a) No proposal for providing special package to the State of

Chhattisgarh is under consideration at present.

(b) The State of Chhattisgarh is a land-locked State bestowed with abundant
natural resources which provides immense potential for establishment of heavy and
small industries in sectors like automobiles, auto-parts, textiles, pharmaceuticals, food
processing, industries based on minerals, agriculture and forests, etc. for generation

of employment opportunities.
Quarter allotment rules in CSIR Institutes

1327. SHRI C.P. NARAYANAN: Will the Minister of SCIENCE AND
TECHNOLOGY be pleased to state:

{a) whether CSIR is implementing quarter allotment rules in CSIR Institutes

located at Delhi without any violations;

(b) if so, the details of out of turn allotments and special permission granted
to retired employees and employees allotted at CSIR Scientists Apartment at NPL
Campus and at Maharani Bagh to retain the quarter, year-wise, Institute-wise for the

last ten years; and

{c) 1l so, the details of quarters lying vacant and steps taken to allot at NPL

TOriginal notice of the question was received in Hindi.



